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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD
ORIGINAL_APPLICATION NO,1515/93,

DATE__OF__QROER : 1428295

Betusean -

S.Nerasimha

1.

2,

3.

4,

Caunsel for the Applicant 3

sse Applicant
And :

Tha Director Generel,

Indian Council for Agricultural
Research, Kriahi 8havan,

Now D.lhio

The Dirscter, '

Central Research Insgtitute fer
Oryland Agriculture,
Santoshnager, S idabed Pest,
Hyderabad - 500 659,

The Officer-in-Chargs,
Hayatnagar Ressarch fFarms,
Central Ressarch Institute for
Oryland Agriculture, Santhosh
Nager, Saidabad post,
Hyderabad-500 659, : .

The Sr.Administrative Officar,

Central Ressarch Ipstitute fer
Sajdabsd Poat, RyderabBd-500 659,

Cananl Pfan btha Dacrcndand o o Clcwl M O Nacioema?

CORAM ¢

Shri V.Venkateshwar Rao

e Mo

THE HON'BLE JUSTICE SHRI M,G.CHAUDHARI : VICE-CHAIRMAN &éduéfi;—~ww~
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(Oral orders per Hon'ble Justice Shri M.S5.Chaudhari,
Vice=Chairman),

Sri V.Venkateshuar Rac for ths spplicant. Sri
W.Satyanaraysna for Sri N.R.Devaraj (Sr.Central Govermment )
Stading Counssl) fer the respondents., The spplicant grays fer

v withdrawal of ths 0.A. as he desired ts ssek r;druaaal of his
gré;vancquOpartnantally. The Drigiaal Application is

sccerdingly dismisasd as withedrawn., No srder as te

cosats,

(H.RAJEN PRASAD) (m.G.CHAUDHARI)
Member (A) Vice=Chairman

Dated: 14th Augggé. 1996, ”@/zﬁ/tr,;
Dictated in Upen Lourt, “TrH¢
ey foyiitian 5 ce.
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/ I COURT "
TYPED BY '  CHECKED BY'
COMEAREL BY APEROVED BY

IN THE CEITRAL ADMINISTRARIVE TRYEMIAL
HYDERABAD BENCH ATHVDEERABAD
. i M
THE HON'BLE MR.JUSTICE M.G.CHAUDHARI.
VICE~CHATRMAN
aND L

THE HON'BLE MK.H.RAJENDRA PRASAD:M(L)
Dated: \\{..g, -1996

LN
QEDER-# JULGMENT

S in .
0.h.No.,  \S \::\0\5
T, ANO. (w.p. ")

ted. and. Interim Directddns

~d of with directions

T

Dismidsed

Disinissed as withdrawn.
‘-——-—-‘-“-.._._

Dism,?ssed for Default.

TR |

No ordier as to costs.
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